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BEFORE THE NATIONAL GREEN TRIBUNAL, EASTERN

ZONE BENCH, KOLKATA.

M.A.NO. tt O? 2025

ANDu,1
G

\
F{ rlo.55?8lli3

(oil(ata a -t t,

Ii

M.A.NO.22 ()F 2025

IN

ORIGINAL APPLICATION NO. 68 OF 2022i.\.! -j..' ,:

-:s,' / - -"-;... ," }

i?.c5i-1i ,r

-{s$:
rN THE MATTER OF:

Sunrise Colony through its Chairman & Anr. Applicants

VERSUS

State of Nagaland & Ors. ......Respondents/ Contemnors

AFFIDAVIT IN COMPLIANCE ON BEHALF OF RESPONDENT No. 1

2. 3 and 6,

I, Renbeni
T

1
nthung Jami Age 46 years, working as

0epu

Deputy ResidenK
ll,

H o use, 'K
SluJ{e+er$i3

, Government of Nagaland, Nagaland

by affirm and declare as under:-tac70@?q3cd

OF
n-'ble Tribunal was pleased to pass an Order dated

h

I . That this

3.d February, 2023 in Original Application No. 68 of 2O22IEZ

and in furtherance Order dated 25e August, 2O25 passed in

Miscellaneous Application No. 1l12025/EZ along with

Z 6 SEP t'ttc

'rqal
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Miscellaneous Application No. 22l2025lEZ in Original

Application No. 6812022 IBZ and affidavit in compliance was

rected to be filed by Respondent No. 1, 2, 3 and 6. Therefore

resent affidavit is being liled in compliance.

*

T
rHA G

Kolkata
*f?eo ' 1.10.55783/25

ixp. Dl.27 05/30

2.

)

it is submitted on behalf of the Respondent No. 1, 2, 3 and

ou in compliance of directions issued by this Hon'ble Tribunal at

paragraph no. 26 of Order dated 3'a February, 2025 passed in

Original Application No. 68 of 2022lEZ. Status of compliance is

as below :

i. Directive: Finding of alternative iand for a new dumpsite

through land acquisition proceeding.

Status: The Government has already acquired 10.74 acres

(467984 Sq. ft. or 32B-02K-10L) for setting up of waste

management site/landfill for Dimapur Municipal Council at

Dobagaon Village, Dimapur as on the 10ft of September

2024 through the 42nd State Land Acquisition Authority

(sLAA).

Copy of the proof of acquisition made by State Government

through 42"a State Land Acquisition Authority (SLAA) is

enclosed herewith as Annexure Rl.

n llie )
Deputy ReslCent ommissionor

Govt. of Nagalanrl
Nagaland House, Kotkat+lt00l

(

2 o sgP zozs
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Directive: Preparation of Action Plan by Dimapur Municipal

Corporation for Waste Management.

Status: Already prepared and submitted to the Government

in March 2023 Yide No. DMC/G-6lGovt/Mis/Corrsp I 2O2l-

22.

Copy of the Action Plan for Dimapur Municipal Corporation

is enclosed herewith as Annexure R2.

Directive: Implementation of strict enforcement of Waste

Segregation from source.

Status: Awareness Drives are conducted from time to time

and the Department has also engaged the Human Matrix

Securite, Indore, Madhya Pradesh for preparation of

Comprehensive Action Plan for 6 ULBs (Urban Local Bodies)

including the Dimapur Municipal Corporation which is

Completed.

Copy of the Work Order for Preparation of Solid Waste

Management Action Plan ior 6(Six) ULBs in Nagaland is

enclosed herewith as Annexure R3.

iv. Directive: Bio-remediation Process

26SEP ullie )
Deputy Resid ent Commissioner

Govt.

Regn. No. 55783/25

Exp. Dt.27.05/30

HA

Ko taka* f

T A

OF

2025

Nagaland Ho

cf Naoaland

use, (olkat+700071
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Status: Work is assigned to Dimapur Municipal

Corporation, Bio-remediation Process ongoing daily. Copy of

the work order issued on 2gth November, 2024 is enclosed

herewith as Annexure R4.

Directive: Creation of Green Belt and Buffer Zone.

Status: Creation of Green Belt Buffer Zone with Linear

Drain between the trees and road adjoining the peripheral

road along the wall of the dumpsite is complied. Work is

assigned to Dimapur Municipal Corporation and it is

reported that the work is ongoing with 7 O%o completion.

Copy of the photographic image of Green Belt Buffer Zone is

enclosed herewith as Annexure RS.

Directive: Installation of Weigh Bridge in the dumpsite.

Status: Work is assigned to Dimapur Municipal

Corporation. However, Dimapur Municipal Corporation has

sought the assistance of the State Government and the file

is under active consideration for approval of the

Government. Copy of the Proposal for Funding Support

towards Installation of Weigh Bridge at Dumpsite as per

{'
Regn. No. SS7$n;

Exp. Dt. Zt.OSt3O

OF

*'

VI

lx

2oseP rie )
oeputy Resident missioner

Govt. ol Nagdand

2025

Nagaland House, Kolkat+7i0$11

(
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,l{
NGT Original Application No.68l2022lEZ Directive 26(6) is

enclosed herewith as Annexure R6

vtl Directive: Construction of a Concrete Slab for Waste

Processing (Segregation Process).

Status: After acquisition of the land at Dubagaon, Dimapur,

work is assigned to Dimapur Municipal Corporation.

However, Dimapur Municipal Corporation has sought the

assistance of the State Government and the file is under

active consideration of the Government for approval.

Directive: Construction of Linear Drainage inside the

periphery of the dumpsite.

Status: Work is assigned to Dimapur Municipal

Corporation; work is in progress with 90% of the work

compieted.

lx Directive: Construction of Effluent Treatment Plant (ETP)

Status: Proposal under active consideration and approval of

the Government for construction in the newly acquired land

at Dubagaon. As directed, the Chief Secretary, Government

rl

)(
0eput Reside

Govt. ol
v

2osrP 2025

\agaland House' Kolkatdoodll

A

.*KolKata
Regn. i!0. 55283i25

Exp. Dt, 2i 05/30
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of Nagaland is expediting the matter to ensure sanction of

funds in this regard.

Directive: Construction of Fecal Sludge Treatment plant

(FSTP) with higher capacity.

Status: Work for 150 KLD FSTP in progress with 65%

completion in Shozukhu for Dimapur and adjoining areas.

Work order issued vide no. UEW/ACE/AMRUT-

2lFSTPl2O24l343 dated 13e November,2024. As directed,

the Chief Secretary, Government of Nagaland is expediting

the matter to ensure sanction of funds in this regard.

opy of the Work Order dated 13tt November, 2024 for the

onstruction of Fecal Sludge Treatment Plant (150 KLD) for

SSM, Dimapur, Nagaland is enclosed herewith as

Annexure R7.

Copy of the photographic image of 1SO KLD FSTP

Fabrication MS Tanks and Equipment and Instrumentation

is enclosed herewith as Annexure R8

Directive: Bio- mining Process

ie)
Deputy Resident missbnel

Govt. of l',lagdand

*

TN

NF
,:',

2ostp

Regn. No. 55783/25

Exp. Dt. 27.05130

H A

k taa aot(

x1

2025
Nagaland House, (olkat+700071
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Status: Work Order Awarded for Bio-Mining process to NR

Enterprises under SBM 2.O on 29n November, 2024. Work

is assigned to DMC. However, work order has been issued

reported that work progress is around

ow because of unprecedented rain.

to be fenced completely and additional

ncing on the sides towards River Dhansiri.e

\:\-

Directive: Installation of CCTV cameras for monitoring of

dumpsite.

Status: Work assigned to DMC. Installation of CCTV

cameras for monitoring of dumpsite completed, July 2025.

Copy of the photographic image of Completion of

installation of CCTV cameras for monitoring of dumpsite is

enclosed herewith as Annexure RlO

x1l1

)
Depr,{y Resident Commissioner

Go'd. ol Nagaland
26 SEP

otlr
-Jl.v

t'!agaland House, Kolkat+ 7C0071

2

*

Status: Completed. Copy of the photographic image of

additional fencing on the sides towards river Dhansiri is

enclosed herewith as Annexure R9.

Regn. No. SS783/25

Kolkala

Erp. Dt. 27

l1

1
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3 I say that the facts stated in the above paragraphs are true and

correct to my best of my Knowledge and information and derived

from the records available with the concerned authority of

Government of Nagaland.

Date: )$. 09 . 2O:- 5

Place: KoQ. Kqtq-

lie )

Deputy
Govt ol

Nagaland Housc'

Deponent
E$. Dt. ii r:t,:,i

CF
Identified by me

*

SOlerrrrrly Al jirmed and

3FH[,1i"#-,.Te u/s r3e

GLA . Advocate
I,Iota r (

-. Sangectha ": 
i t:osh

rvotarv, Govt. of lndia
Keg. No. SS783

Kolkata 2 6 SEP 2025

Kolkata *

(
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Pa rticu lr r

Land for waste
management
site/landllll for
DMC at
Dobagaon
Village.
Dim ur.

Ao.ttt;{'jvuet
R L

management siteAandfill

g

covernmenr har r aiready acquired 
i1 

*:" :1..::tiiilrjn;ilJll, JT :,,6Rs' l5t per Sq' fr vide rrre decrsior: of the 4 r', sLdA ,";;;; herd on 08/l I/2023 andtherefore acquiring more Iand for pugrroboto ,"";;;il,n should not arise.

Action: Commissioner, Nagaland, Land Reycnue Department,.AdditionalDepug, Commissioner pughoboto,

Agenda 42fl5d8*opora,flf,r *cquici$on of land for seffing up orwaste nanrgcmcnt sitey',lard,l1,frrDimrpur Muricip*l Cotncif *no.Uagsoi Vi*"g.rDinffi
The SLAA agreed for acquisition of land rne
sq. rt o r 32 ri -0: K - r 0 L ) ro r serr i ng u r ; r, ; ;;l:H:&T:;fi :J;i,.#Ji,:":::tunicipar corincir 'r' r6r)/- per srJ. fr for Dimapur N{unicipal council at DobagaonViiiage, Dimapur rn.oLrnring r., Rr. S, 76,06,601/-(Rupees .igf, t 

"ro.u 
rJr.nty ril' rakh six thoustrd s:x hundred anrl fuur) onry.Detairs of the amount to becompensated is as belo*.:

ft

Area
(in Sq

167984

Rate
p,Jr sq.
ft

Rs.

t60/-

Total
Rupees)

(in

Rs. 7, 48,
77,410/-

Rs. 14. 97,
-< 4 8/-

(Rupees Eight Crore Seventy-Six lakh Six thousand Six Hundred Four) only
. 

,i:,r"i,;;; "t 
, ,?6 as per secrion r I of rhe Nagatand LanC (Requisition & Acquisition)

Action: Commissioner, Nagaland" Land Revenue Department, Depufy
Cornm issioner, Dirnapt,r, Depart men f of Municipal Affairs, Dimapur.

Agenda 42116?roposal for acquisition of land for setting up ofrvaste
for east Dimapur to$,n at Dobagaon Villagl, Dimapur.

\-

5

\

st.
No Addr. Is%

Solatium
Total
Amount

I 2 3 IRs. I
6t6/-

? Establish:nent
& Sun,e Costs

ot'o

'fotal Rs. 8, 76,

97

0e 6A4t-

Rs. 14,
s48/-

{\

1

,/

Rs. 8, 61,
09,056/.

I
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I Executive Summary

This action plan, in line with the SWM Rules 2016, broadly identifies the gap between the
current municipal waste generation and its scientific disposal and the key strategies to fill
the existing gap by year 2025. The said draft plan is designed in phased manner to achieve
the set plans in next 2 years i.e. 2023-25. lt also focuses on the existing ongoing MSW
projects, challenges and constraints before the Dimapur Municipa Council (DMC), provide
solutions that are measurable, reliable, practicable and sustainable. This will help the ULB to
opt for the best suitable and proven technologies for ensuring segregation, collection,
storage, transportation, processing and scientific disposal of its municipal wastes in
accordance with the laid provisions under the SWM Rules, 2016. The draft action plan also
suggests the ways and means to make these projects financially self-sustaining based on the
principle of "Polluters to Pay".

Last but not least, no efforts to effective swM Rules compliance can be successful without
the active participation of the public themselves. The plan also envisages a component
dedicated to the Capacity building of the ULB and undertaking extensive IEC-BCC campaigns
to cultivate among the public a "Civic Sense".

1. Waste is a resource

2. lndividuals must accept responsibility for and cost of their own waste
3. Resource recovery and recycling is a priority and the lntegrated Solid Waste

Management Hierarchy will be adhered to.
4. Segregation at source must be adopted
5. The informal sector plays a critical role in recycling

6. Public participation is essential

7. Residual waste must be properly handled, treated and disposed to minimize the load
on the existing Dumpsite

8. The system must be run on incentivized, performance based principles
9. All stakeholders have different respons ibilities and each should be effectively

integrated

10. Land is limited, thus should be utilized as minimum as possible

11. The waste generator has a critical role in the entire system and is responsible for the
management of waste.

12. The full cost recovery according to the "polluter pays principle,, should be
implemented with adequate measures for cross subsidising the poorer sections of
society.

2

To design a strategy as per the SWM Rules 2016 for proper management of DMCS current
SWM situation, following guiding principles of waste management have been considered:
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13. Extended Producers Responsibility used for incentivizing recycling.

The SWM action plan is designed to rapidly transform SWM sector functions, operations and

implementing institutions. Under the plan, by 2025 the SWM system will provide a reliable,
sustainable house to house municipal waste collection service to every waste generator in

the state, achieve a recycling efficiency, ensure that all residual waste is transported and

disposed of in an environmentally safe and socially responsible manner and in conjunction
with other implementing stakeholders, make progress in initiating and improving the state,s
waste system.

2 OBIECTIVES:

1. To ensure compliance with Solid Waste Management Rules, 2016 notified in April 8,
20t6

2. To bridge the gap that exists between the current solid waste being generated,

segregated, collected, transported, processed and scientifically disposed of by the

Yeat 2027

3. To address the current needs, constraints and capacity limitations so to achieve
"100% scientific disposalof MSW by the year 2025" goal

4. To use a holistic integrated and cluster based approach to make the SWM sector
self-sustainable and viable based on the Principles of 5R's i.e. Reduce, Recycle,

Recover, Reuse and Restrict

5. To promote the principles of Polluter to Pay and enhance collection of user fee
6. To encourage the waste generators to source segregate waste, thus fulfilling their

role set forth in the SWM Rules 2016.

7. To integrate informal sector in the management of municipal solid waste.
8. To promote Extended Producers Responsibility in promoting recycling as emphasized

in SWM Ru les 2016.

9. To modernize and mechanize the operation and maintenance of Civic and public

Health Facilities in all the ULBs of the State to provide better and healthy living
environment for the citizens of the State

10. To develop the strategy that provides a 'road map' to completely transform State,s

SWM sector, transitioning it to an integrated, fully functioning and sustainable
system which will serve the ULBs for coming decades

11. To generate "civic sense" amongst the masses to uplift the city's sanitation and
personal hygiene conditions and raise the hopes for a sustainable common future
through extensive IEC programs

3
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3CURRENT STATI.'S OF SOLID WASTf, MANAGEMI]N'T

1. Number of Days sample size assessed

a. By Municipal Vehicles: 5 Days

b. By surrounding villages not under the municipal jurisdiction: 2 Days
2.

3. Average number of trips per day:

Trips
Municipal
Vehicles

Double
Trips

Non
Municipal
Vehicles

Waste
Collected
(in Mr)

Day 1 16 August (Tuesday) 23 3 8 1,O1,.t4
Day 2 17 August (Wednesday) 37 26 3 8 89.87
Day 3 18 August (Thursday) 36 24 4 8 1,OO.7 4
Day 4 22 August (Monday) 38 26 4 8 94.03
Day 5 23 August (Tuesday) 37 26 4 7 85.12

Average 36.4 25 3.6 7.4 94.18

Total 782 125 18 39 470.9

4

3.i. quantification and Characterization

QUANTIFICATION OF WASTE GENERATED PER DAY

Svnopsis of Waste seneration bv the Dimapur MunicipaliW Assessment

Date & Day (2022)

34
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CHARACTE RIZATION OF WASTE

1 Organic 926 7 .25 3960.73 4894.0 54.4%
4 Pa per 57.7 't 1,27 .1,65 50.45 7229.3 13.7%

27 seepage / Moisture 727 .65 463.51 47 4.57 1065.8 71,.8%

2 Plastic (SUP) 77.4 70.25 13 6.51 284.2 3.2%
5 Plastic recyclable 44.15 1.8 763.27 209.2 2.3%

3 Glass 16.7 52.65 80.25 209.0 2.3%
1 Sanitary 39.85 130.4 32.1 203.0 2.3%

13 Plastic PPE 6.2s 1,25.45 52.76 184.5 2.O./"

1,4 c&D 4.3s 0 175.15 1,79.5 2.O%

6 Cloth 41.7 53.4 63.3 158.4 7.8%

8 Plastic (MLP) 29.8 51.35 744.6 1.6%

Percentile
2.0%

2.O% 7.4% 1.6%

2.3% 2.3%

2.3%

3.2%

I Organic

r Paper

I Seepage / Moisture

r Plastic (SUP)

r Plastic recyclable

I Glass

r Sanitary

t Plastic PPE

'c&D
. Cloth

'r: 
Plastic (MLP)

5

tL.a%

13.7%

54.4%

st
No.

Waste Type
Tractor

(Kcs)
S Dumper

(Kss)
Du mper

(Kcs)
Total Percentile

63.48
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4. PROPOSED ACTION PLAN AND STRATEGY TO OVERCOME THE SWM

CHALLENGES
4.i. Zero Waste ta rset

It is essential for every sector and commodities to adopt various means and strategies for

increased waste prevention, reduction and diversion. Under a zero waste model, those

materials that currently cannot be recycled or composted (roughly 20-30%, depending on

the sector), will be redesigned so they can become an input via reuse, recycling,

composting. Recognizing the need to re-think waste as a resource is essential now, and in

doing so extend the life of the precious and limited landfill.

Zero waste is a goal that is ethical, economical, efficient and visionary, to guide people in

changing their lifestyles and practices to emulate sustainable natural cycles, where all

discarded materials are designed to become resources for others to use. lmplementing Zero

Waste will eliminate all discharges to Iand, water or air that are a threat to planetary,

human, animal or plant health.

To achieve zero waste strategy following steps in line with SWM Rules 2016shall be

followed:

Follow the princlples of the lntegrated Waste Management Hierarchy, as given in the

MSWM Manual, 201.6

6

Gap ldentified

1 Doorstep Collection

. Waste not segregated
o Unable to reach houses with

narrow roads
. Covering of collection trucks going

to the dum psite

2
AllWaste is sprayed with bioculture
without any segregation

3 Treatment of Market Waste
Allwaste is collected unsegregated and
sent to the d umpsite

4

control of Air Pollution created by
dust collecting in the road edges and
pot holes

Sweeping of (Select)roads once a day

3.ii. Behaviour in Handling and Disposal of Solid Waste

Present Process

lnitial Treatment of Waste
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Most Preferred

Waste to
Energy

Landfitts Safefdisposat of inert residual waste at sanitary

Least Freferred

. Maximize recycling of waste at each level by sending the recyclables to appropriate
vendors for further processing and utilization.

. The non-recyclable high calorific fractions to be segregated and sent for recycling.

. Set recycling rates and targets for various stakeholders (Recyclers, Manufacturers)
for promoting and ensuring recycling.

o All the biodegradable waste shall be segregated and processed to convert it into
compost, energy or any other useful product.

. Only the recycling rejects to go for energy recovery through RDF production to co-
processing in cementplants or for incineration.

o Only the non-usable, non-recyclable, non-biodegradable, non-combustible and non_

reactive inert waste and pre-processing rejects and residues from waste processing
facilities shall go to sanitary landfill and the sanitary landfill sites shall meet the
specifications as per SWM Rules 2016 (Schedule-1), however every effort will be to
recycle or reuse the rejects to achieve the desired objective of zero waste going to
landfill.

Waste minimization and sustainable use/multi use
At Source Reduction & Reu5e of {e.g. reuse of carry bags/packaging

Rerycling

Composting
Processing organic waste to recover compost le.g.
windrow composting, in-vesseI composling, verrii
compostlnqi

Qecovering ererqy betore finai oisposal o, waste
le g RDF, bromethanatton. co p-oces5:nq o'
co"nbLsrible "on-b,ooeqradabre dl rraclion ol
l'4SW. incrnerationl

7
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zg
4.iv. lntrod uction and utilization of modern and mechanised waste processi machinerY

lncluded in Annexures

4.v. Reward & Recosnition

The motivational strategy involves two approaches (i) punishment and (ii) Reward. The first
approach will develop fear, which is good to certain extend but in long runs compel the
defaulter to revolt against the same and thus leads to distraction. The second approach
though is not quick result oriented but these initiatives ones gather momentums then it lead
to success. Either people or an organization, everyone loves getting "recognized,,.

Thus, DMC plans to welcome suggestions globally to identify the best mechanism of
rewarding the person, community or an organization that set an example of best waste
management practices shall be rewarded if it ensures best MSW rules compliance and
achieve the baseline service level benchmarks developed by MoUD, highlighted as below:

Performance lndicator Norms Ration a le

1 100%

This indicator provides the coverage of door to door solid
waste collections services. Door step level collection is an
essential and critical starting point in the entire chain of
specific MSWlvl services.

2
Efficiency of collection of
M5W

7000/o

While the indicator is well understood, the reliability
varies significantly on account of different methods used
for measurement. Collection efficiency should measure
waste collected in normal course by the SWM system.
Typically the uncollected waste tends to gradually find its
way into recycling, or is strewn along the roads, clogs the
drain or in case of organic waste, lt putrefies and
degrades, hence the significance of collection efficiency
indicator.

3

Extent of segregation of
MSW (segregation should
be at least separation of
wet waste and dry waste at
the source. ldeally the
segregation should be in
the following categories -
biodegradable, non-
degradable and hazardous
domestic waste like battery
etc.)

too%

Segregation of waste is a critical requarement for
sustainable solid waste management system.
Segregation enables recycling, reuse, treatment and
scientific disposal of the different components of waste.
Segregation of waste should ideally be at source and
should then also be transported in a segregated manner
up to the point of treatment and / or disposal. lf waste is
received at these points in a segregated manner, it can
be safely assumed; that it has been
segregated at source and transported so while the
converse may not be true. Therefore, segregation is

being measured at this point of receipt, rather than at
point of collection.

13

Household level coverage
Of sWM services through
door-to-door collection of
MSW
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4 Extent of MSW recovered 80%

Environmental sustainability demands that maximum
extent of waste should be recycled, reused or processed.

While the processing, recycling and reuse should be

carried out
without creating any health and environmental hazards,
the total quantum of waste recovered is in itself a key
performance parameter. Therefore, measurement of this
indicator is

critical. The benchmark value for this indicator will
depend on the amount of inert matter comprised in the
waste collected by the ULB.

5

lnert waste should finally be disposed at landfill sites,
which are designed, built operated and maintained as
per standards laid down in prevailing laws and manuals
of nodal agencies,

This includes collection and treatment of leachate at the
landfill site. Extent of compliance should be seen against
total quantum of waste that is disposed in landfills. This
is a critical
performance parameter from an environmental
sustainability perspective

6
Extent of Cost recovery for
the ULB in MSWM services

Financial sustainability is a critical factor for all basic

urban services. ln services such as SWM, some benefits
are received directly by the consumers, while some other
benefits accrue indirectly through a cleaner and
sustainable environment, apart from public health
benefits. Therefore, costs related to SWM may be

recovered through a combination of taxes and user
charges. ln case of SWM, there is potential to
supplement user charges with revenues that
can be gained from recycling, reuse and conversion of
waste to either compost or directly to energy. Therefore,
it is criticalfor measuring overall cost recovery.

Efficiency in redressal of
customer complaints

80%

It is important that in essential services such as SWM,
the utility has effective systems to capture customer
complaints/ grievances, escalate them internally for
remedial action and resolve them.
While many ULBs/ utilities have put in place systems to
capture complaints, much more work needs to be done
to put in place back end systems for satisfactorily
resolving those complaints in a timely manner. As SWM
is an essential service, the benchmark time for redressal
is 24hours or the next working day

Efficiency in collection
of MSWM related user
charges

90%

For a utility, it is not just enough to have an appropriate
tariff structure that enables cost recovery objectives, but
also efficient collection of revenues that are due to the
utility. lt is also important that the revenues are
collected in the same financial year, without allowing for
dues to get accumulated as arrears

74

Extent of scientific disposal
Of MSW
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6 Aftermath of the implementation of Proposed Action Plan

Following results are expected if the proposed action plan it put at place;
o Clean and Green Cities
. Decentralized approach of primary collection system through Resident Communities
. Sustainable Development through Resource Recovery
. Meeting lnternational hygiene and sanitation city standard Pollution free rivers
. Effective compliance of Municipal Solid Waste Management Rules, 2016 which shall

be monitored by relevant monitoring bodies and process owners.
. Rise in civic sense awareness, personal and community hygiene Reduction of waste

generation per capita, and maximize the diversion to waste to resource
o Achieving 98% compliance of waste generation and disposal
o Rise in awareness level about sanitation and personal hygiene

15
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NO.DMA/T-407IHMS/2023

To,

GOVERNMENT OF NAGALAND
DIRECTORATD O[ MIJMCIPAL A-FFAIRS, 

NAGALAND: I(OHIMA

4ft+ae'€ea+
ANNEXURE R3

Dated: Kohima the..,.,,...Sept 2024

The Managing Director,
Human Matrix Securite.
Indore; N,ladhya Pradesh.

Sub: Worl< Order for Preonration ol' So id Wastc Manasern t Action Plan for 6 (Six)e

ULBs in Nnsaland.

Sir,
ln inviring reference to yorrr cmail dated 27'r' June ZAZ4 on the subject ..proposal for

Solid Waste Managcment Action PIan for Six ULtss in Nagaiancl" and consequent upon
Administrative Approval received l'ronr Covcrnment vide No. MA-25/2019 (VOL-ID/599
dated 2l'r August 2024, Work Order amounting to Rs. 42,50,000/- (Rupees Forty-Two
Lakhs andfifty Thousand) onry is hereby issued for prcpamtion ofcomprehensive Action
Plan for 6 (six) ULBs viz. Dimapur MC, Kohima MC, Mokokchung MC, Tuensang TC,
Chumoukedima ]X, Wokha TC to addrcss specific wasle generation, collection ard
processing challenges and identification of essential inf'rastructure, including MRF,
composting units, secured Iand fill sites and thcilities/rnach ineries/equ ipmen t of suitable
capacities.

This is lol your kind infornrarion and neccssary aclion tbr submitting Acceptance Letter
of rerrns & conditions as agrced bascd on the latcst proposal received [:y e-nrail dated 27rh
June 2024.

Ettclosed: Asstuletl
Yours faithfully,

I$f5oo"r^*MS/2023 /+++-

Ijgdble nrivisor

--Yfhe Conmissioner & Secrelary, UDD & MAD for kind infor.ntation
3. Oflice Copy

l. The Senior.PS ro Hon'ble Advisor ( tDl) & MAD ior lavor of kind inFonral.ion of the

(SOLBSUL THOLI{E)
Addl.Director & HoD

Directorate of Municipal Affairs
Nagaland:Kohjna

' l/"
Dxte(l: Kohimn thc...6....Scpt 2024

(soL L THOLRE)
Addl.Director & HoD
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- - GOVERNMIINT Crr NAG,ILIrND
URBAN EEvEI,O[,ME,NT DEPP.RTNIE,NT
slvAcElr BIITTRAT },€ISSION (u&BAN)

HACilLttFlD: KO!{iM4

\<u-.,/

zll IOLE, RHE so)

Dilcctor' SBi\'1'U

No: UD/SBM-2f,6/SWM-LW12024 : !n pursuancc lo thc Adminisleti?c approval dated

2?tr' Novembcr 2024 and uFoB s*ccessfirl bid ogainst tenrlcr No: UD/SBM'2f26/SMY1-LW/2024 -tl'

darcd i0tlr october 2024. Mls tl.tl Enrcryriscs is h"reby attatd"d wilh lhc rvolk - "Ei"s"redlirl'brt

o,i(,nef,lr,lslcdltoknrreoft,6t,tl0$€Tlegacytvrtst|- ttlsoltrctreeogery&rEecldllPosdlwithl0yo

ruelamdtion o{ tha durnrysite of ii''t"" il"il'ipo! Cour:d! 
-at 

Buntu Camp' Dhnopue' Nagatandi

for coutract l*ruc of Rs 5s0/- per'rrnf ogui**t trt" cstimar"tr Legacy rva:re vohmc of 1,61.1l0_Plr at

rhe roral Nnrediation csst of ir'e,ir,ii,ror, @npees Eight crnrcs Jifiy -ivine Lrh{* Frfr! T*to

Tho*sand Ane lltt*dred arrl Etght 'Fiva onl!)

lVOItK OnDEte

No: UDISBM'2/2615WM-LW/2024

The l'S lo Advisor UD snd lvlA fcr hiltd infofitlldiol] to Hon'blc Advisor

2. Ths Com isslctier & -eecretury, 
UD & t\44 for l:itld irlbnno(ion'

3. 'fhe Dircctor' Ul), for kinrl irlfonutttion

4, ,I'hE , Naga tunrl Polhrtiort CotttioI l3onYd, tbr kirrr'l intbnnation'

sof cotrcsnred Ul,l]'s lbr kirtd itrlirrmtttiott trtrl nccesstr)' ilit ion.

5

N.R lintcrPrisvs tbr hinql irt i'oflntllk)n atttl ttecessttry actit)lr'

oflice C0FY

The teffis and condilions ere as folloi+s:

l. All projEcl nrutt f'" tontpf"tJa " 
pcrthe bid document timelinc ftom $e dare of issue oithis

oider.
2, .Alt materials ltave 1o be armcged by the conracror from his orvn resourse and their orvn risk

,. lifi""ili*"ton with the concerned uLB is roi:e'tione by the conlrector as pe! bid docurnent'

i, ;;;;tt"tt bu as per tfte pevmenr tcrnrs of fie bid documer't'

(KEZi{OCHOLE RHETSO}

Mission Diiector' SBtr!-U

Urbln DevetoPrnefi t Department

Nagaland: Kohima'

Dntsd: Kohhlla, thi ?9$ November' z0z{

CcpY to:

{

AltNexuRg Rl
Dated: Kohima, ths 29h Nolembcr.20?4

I

rb:
\

Lir'r,)fl n Dsvcl(rPnreol Depanmeol
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AslNExu€E R6
b1
OFFICE OF THE

DIMAPUR MIJNICIPAL COUNCNN,

DIMAPIIR: NAGALAND

No.DMCl/G-6lGovt/Mis/Corrsp//202I -22: tlt\'S6 /Dtd Ditnapur the 2Ad July'2025'

To,

The Commissioner & Secretary,

Urban Development and Municipal Affairs

Government of Nagaland.

Nagaland: Kohima 797001

Subject: osal for Fund ins SuDpo rt torvard tion of Wei Bri eat

NGT Ori nal A lic No. 02?IEZ Directive 26

The propos ed weigh bridge wlll be

under the jurisdiction Dimapur MuniciPal

Rcspectcd Sir,

In rcference to rhe Hon'ble National Green Tribunal (l'lGT) Order dated 25'05 '7023

in the;tte;;f o NGgt2\zztEZ, specifically Directive 26.(6) mandating the Installation 
^of

a Weigh Bridge at the Dumpsii!, I write this proposal seeking financial assistance for

immediate implementation of this directive'

Background & Legal Reference

The NGT in its ongoing monitoring of compliance..to Solid Waste Management

nufes, 2016, and othcr relevint e'nvironmenta-l :nandates' has directed all Urban Local Bodies

ili;l; i" establish baseline data on daily wasle generatior, pt'ocessing, and disposal'

b-iru"ti'u"Z6tel .f the above-mentioned Order specifi cally mandates:

"Installation of Yr'eigh Britlge in the dumpsite for accurale waste quantiJication and

accounlabilitY. "

This is critical to ensuring clfectivc waste management planning, resource allocation'

*d p"tf;;; ;onitoting und[r the Solid wasle Management framework'

Justificalion for Weigh Bridge Installation

l. Compliance Mandate: As per NCTt directive' non-installation would amount to

non-compliance and may attract penalties'

2. Accurate Waste Data: A;;igh'bridge ensules precise tracking of waste entering the
- 

;;;;;ii;, ;ial for inventorv, reporting' and pcrformance audits'

3. operationol nmcien"n' En',att"! oouli,iu.n decisions for logistics, segregation

pe;formance, and landfill capacity management .-
4. Baseline lor Remediatio-n:"gr.l,rt"r fir scientific assessment in case of dumpsite

remediation or legacy waste bio-mining projects'

, "o'-w,113-rr 
H ltlz:

l{l Oe,,A --- :dr',r,rit

i,.uiltr6'fi '}f, &lht,iii#'oF[,.i r"in dum psite

Counci[, Burma CamP DumPsite.

/.r \
i \9c 

"'j 
/

r.., \_-*,,q\rF
./.., o,

u

{"

Proposed Site

il?-P'
tN

(\

0
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fiNtr)6/csZ4. ^n'

Y Sincerely,

(THUN
chi

GOD)

ef Executive Officer,

I Based on markst assessl'nents' Lhc esl'ilnated cos[ for installation of a standard 60 MT

caoaciw electronic weigh bridge, i;;l;G;''l works, platform' software' and accessories'

iu.:ffiil*Iiffi,tyiiirli6,oor' i';"i"iiea cJst estimate is annexed for reference'

Estimatcd Cost

Funding Request

Enclosures:

We hurnbly request lhe Department to extend Iinanciat assistance amounting to

a0.00,001 (Rupces Twenty L.;;;;;'6;" only) under the. appropriate scheme head or

:ffiffi;il[' i" .,*ur" l""lpri""ce wittr ttre Ndr aircctive in a tinie-bound mamer'

We are committed to raaintaining transparency and accountability and shall provide

utilization certificates, physical p.;;;;d;;:;"J clrnpliance documentation as required'

We hope that the Department will suPport this initiative' which not only ensures

compliance with environmentur i'it*ti"' i'i'otso st'"ngttt"ns the capacity of ULBs in

scientifi c waste managelnent'

Thank you for your continued support and consideration'

l. Coov ofNGT O rder OAI68I207?JEZ - Ercerpt olDirective 26(6)

i. i"[if"a-C*, Estinrate for Weigh Bridge Installation'

I. iii" t-uyort 
"nd 

Photographs oI Dumpsite'

No.DMC/G-6/Govt/Mis/Corrsp//202I -22: /'/
CoDv to:--''i. ' 

in" Ct u;roerson' DMC for information'

i. i{; Dt. ihuitp"oon, DMC for information'

3. Office coPY.

Dimaour MuniciPal Council'
DimaPur: Nagaland.

/Dtd- Dimapur the 23n Jiuly' 2025

(THUNGCSANBEMO TTINGOE)

Chief Executive Officer,

Dimaour MuniciPal Counoil'

Di,ruPrr, Nagaland'

RemarksAmount
PadicularsSI

1
Quotation Attached{ r5,10,001

50,000{

M3M X7 .5TON60ESSAE
ANDTYPT02. PCTSCRETEONC

PIT LESS TYPE W/B

Ci c onstruoncdan baseorksw
{ 40,000I]YVA,Cost

food
(Welders,

Lod
lnstallation
en

01<20 00Tottl

V

Blueptint attached
2
3
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e GOVERIQMENT OF NAGALAND

OFFICE OF THE ADDITIONAT CHIEF ENGINEER

URBAN EN6INEERING WIN6
NAGAI-AND : I (OHIMA

ANNETURE R?

Dated Kohtma, the Igh No,tzozqNo.u EggElAMRUr. z 1 rt r 1 zozt | 1 4 j
\h,z'.\-7 

M/s vrr,,.aEsco 0v)
ZMC.Mar*et Complex
Kohlma, Nagaland.

sub i - Work Order for the Work - con5tructlon qf taecal Sludge Treatment PIant (150 kld) for
FSSM, Dlmapur, N.taland

On approval by the SLTC AMRUT-2.o Nagaland, I am to ls5ue the Work Order fol the
Wollt . go. fistriictlo of Feeal Slsdge Treatment Plant {150 kld) for FSSN4, Dlmapur. Nagaland as pel'
thq'.Bl-tg, quoted.bll your flrm i.e. Ar parthe T€hdered Amounr Rs, 6'162.95 ra khs iEgpF-e-i Slxty 6ne
gltil63.StxtyTurd lakhi Ninety Five Thouland srly) v/ith the followlnB terms 6nd dondltloirg

Telrnr S. f.ondltlonsl
l. NO enhancement of rate wlll be consldered by the Department.
2- laleswillbe applicable as perGovernment notiflcatlons,
3. Sulj.U-hled time fqrcqmpletlon is 15 months from the date of is$oe of work order.
4. Paym ERt 15 sub]ected to avallahilltv of fund.

6tlel and above, you are requested to a'blde bythe,tollowthg-corditldns:.
L The WorkshouldDotbe sublet in any clrcumstan6es and lffound to have been subjecttoahy pblntof

tlme, the contract is llable to be cancelled.

2, Yo! are request€d to malntain a slte order book to recgrd necessary lnstructlons by the Inspectlng

Englneer-in-charge ofthe work from tlme to time,
3. The materials to be used ln the work have to be arraoged bythe Contrdctor from thelr owr relources

at thelrown rlskand cost.

4. You are requested to contact the ofllce of the underslgned to possess the work slte and collecl
wotklngdrawlng to start the work.

5, ThE date gf commencement wlll be reckoned 15 lflfteen) days from the datg of lssue ofthls order,or
tho. aduel dete ofcommencement ofthe work v,rhlchever ls €arller,

5, DEfecJ llebllity/malntenance perlod 15 1 (one) year and any defect detected shall be coftected by the
conuastor et thelr own cost without which securlty money will be forfelted and the same wlll be
madeBood by the Englneer-ln-charge.

7, Taxeswlll be deducted as per prevalent rules & iates

Addl,
ASSIJM,}

ntineer
rlng WlngUrban Eng

Nagala Kohlma.

N1,UEWIACEI^MRura|FSrP4ZO2  Dated Kohlma, the No/ 2024

€oPYto:.
1. The P.5 to Hon'ble Advlsor, UD & MA, Govt. ofNagaland for klnd lnformatlon.

Z. The Codlmlssloflet & secretary to the Govt. of NaBaland, UD & MA for klnd lnformatfon,

3. The MIsslon Director, AMRUI-2, UD Nagaland for klnd lnformatlon.

4, The E,aecutlve Ergineer-ll, UEw, Nagaland for klnd lnformatlon.

5. Th€ As9tt. Englneer/unlor Eoglneer-ln-Charge, UEW-Il, Nagaland, Kohlma for lnformation & NA
5. The Dlvislon

7, offlceqopy.
alAccourt Omcer, UEW-Il, Na8aland, Kohima for lnformation and necessary

(Er. K Nr[(ATO.45SUM0
Addl. chlefEntheer

Urban EnglneerlngWlng
Nagaland, Kohlma,

':.rriEis

Ai@ 128
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ULTRAFILTRATION SYSTEM
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HEAT EXCHANGERS
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Annexure RIO

Copy of Photographic Image of Completion of Installation of CCTV Cameras
for Monitoring of Dumpsite.
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6o

Elevation: I
Accuracy: 6.5 m
Timer 2l-08-202511:39
Note: DMC dumpsite cctv
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